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Cooperative Sugar Factories In Orisaa

t l44. Slui Panlgrahi: Will the Min­
ister of Food and Agriculture be 
pleased to state whether any amount 
of money has been advanced to Orissa 
Government so far towards the setting 
up of Cooperative Sugar Factories in 
that State?

The Minister of Food and Agricul­
ture (Shrl A. P. Jain): No, Sir.

LCAJk

2245. Shrl Daljit Singh: Will the 
Minister of Food and Agriculture be
pleased to state the nutrber and 
nature of research schemes received 
from the Punjab Government and 
aproved by the Indian Council of 
Agricultural Research between April 
1950 and March, 1957?

The Minister of Food ind Agricul­
ture (Shri A. P. Jain): A statement 
showing the required information is 
placed on the Table of L.ok Sabha. 
fSee Appendix VII, annexuri* No. 30.J

Ware-houses In Himachal Pradesh

2246. Shri Daljit Singh: Will the 
Minister ,-if Food and Agriculture be
pleased to state:

(a) whether Government have 
proposals for the construction of 
waro-liouses in Hinvicht l Pradesh 
during the Second Five Year Plan; 
and

(b) if so, the details thereof?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): fa) and lb). 
The Central Warehousing Corporation 
have proposals for the construction 
of warehouses in Himachal Pradeah 
during the Second Five Year Plan but 
their details have not yet been 
finalized.
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Plant Protection Schemes In Fuqu
2247. Shrl Daljit Singh: Will the 

Minister of Food and Agriculture be
pleased to state;

(a) the amount which has been 
alotted to Punjab Stale by the 
Central Government for the Plant 
Protection Schemes for the current 
year;

(b) the nature of the Schemes sane, 
tioned; and

(c) the amount already spent?
The Minister of Food and Agricul­

ture (Shri A. P. Jain): (a) A grant of 
Rs. 15,000 was sanctioned for the 
year 1957-58.

(b) The scheme aimei at the des­
truction of field rats anti jackals and 
control of insect pests.

(c) The amount actually spent by 
the State Government is not avail* 
able. The expenditure against <h» 
central grant of Rs. 15,000 is estimated 
at Rs. 13,400.

COMMITTEE ON PRIVATE MEM­
BERS’ BILLS AND RESOLUTIONS

N in e t e e n t h  R e p o r t

Sardar Hukam Singh (Bhatinda): 
I beg to present the Nineteenth Report 
of the Committee on Private Mem­
bers' Bills and Resolutions.

ESTIMATES COMMITTEE 
E ig h t h  R e p o r t

Shri B. G. Mehta (Gohilwad): I beg 
to present the Eighth Report of the 
Estimates Committee on the Ministry 
of Defence on the subject of ‘Naval 
Dockyard, Bombay’.

STATEMENT RE. CORRECTION OF 
REPLY TO STARRED QUESTION 

NO. 581
The Deputy Minister of Food and 

Agriculture (Shrl A. M. Thomas): 
Sir, in reply to a supplementary Ques­
tion by Sardar Iqbal Singh on 28th




